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Empioyees of C.L.W. Detained under
MISA

316. SHRI SAMAR MUKHERJEE:
Will the Minister of RAILWAYS be
pleased to state:

(a) the number of employees de-
tained under MISA in CLW.;

(b) whether there ig any attempt
made to release them;

(c) whether workers and employees
of C.LLW. are demanding their imme-
diate release; and

(d) if so, the steps taken to release
them?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE):
(a) 11.

(b) Employees are detained under
MISA by the State Government and
their subsequent release depends on
them.

(c) Yes.

(d) The decigion essentially rests
with the State Government.





